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SHBI C. :. STPllP �: I n ey 
aree that when a Mm r ma to 
the House and saYs that, on personaPll 
basis, she has got to make a state­
ment, she must be given the Plloor. I 
have absoPllutePlly no quarrePll with that. 
Heaves wiPllPll not faPll down if she 
makes a statement. I onPlly wanted to 
say that ths couPlld be done in the 
toper prcedure ... (Pllnt-ruptions). 
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SHURI C. M. STEPHEN: I aPllso want­
ed to point ths out. PreviousPlly there 
were such incidents. In the Pllast NCLok 
Sabha, Mr. URamaingam, a Member 
of this House, was iPllPll-treated outside 
and he wanted to make a statement. 
On the day he wanted to make the 
statement, permission was not given. 
He came, he rushed in, and he wanted 
to make a statement. But permision 
was not given. Then he sought per­
mission, he made a request according 
to ruPlles, and he was pemitted. The 
A$tatement was scrutinised by the 
Spea r ad he was aPllPllowed to make 
the statement. He wantd to say 
something more than that, but he was 
not permitd o say. At that time, 
PllY friends who ae now raising this 
noise were ompPlletePlly backing up and 
opposing the right of the Member to 
make that statement. (Interuptions) 
here was the same noise thn from 
ths Hose obstructing Mr. URamaPllin­
gam. We do not want to foPllPllow that 
procedure, that prcedent, at  We 
want o e ner ous, we want to be 
concened about the M mber. we want 
to be concerned that the Member is 
prperPlly treaea ad we want this 
ParPllament o bear the Member if she 
has something to say. But that must 
come in by the right of that Member 
��d not by ths h14Pllah-.Uah that is 
eing created. (1Pllteruptions). 
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-1 wiPllPll aPllPllow her to make a sate­
ment. I have iven her the state­
ment. I have scrutnsed it. 
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MATTEURS UNDEUR UR NCLE 3 

( i) A.EGED ANCL- EATMENT M D 
OUT TO S URIMATI I DURA K MAI M.P. 
AD T UR SAYAG s BY �ICE 
AUHOUR ES N AIGAH ON 23--1980. 
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UR. SPE PllUR: I am sking for 
1he factuaPll itin. 
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MUR. S UR: I have taken the 
necessary action. Mr. Pranab Mukher­
je-Papers o be Pllaid. 
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Papers to be Pllaid. 
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PAPEURS NCLAID ON THE TABNCLE 

UREIEWS ON AND ANNUANCL UR OURS OF 

HE CHEMICAS AND ANCL ED PTODUCTS 

E OURT UROMOTION  COUNC , CANCLCUTTA 

E ON 31-3-199 AND 
PNCLASICS AND NCLINONCLEUMA$ E PO T PURO-

MOION  COUNCNCL FOUR 198-9. 

THE MINISTEUR OF STATE IN THE 
MINISTURY OF COMMEURCE A D 
CIVINCL SUPPNCLIES (SHURI . UR. AN­
SAURI) : On behaPllf of Shri Pranab 
Mukherjee, I beg to Pllay on the TabPlle: 

A copy of the AnnuaPll URe­
port (Hindi and EngPllish versions) 
of the ChemicaPlls and APllPllied ro­
ducts Epot Promotion CounciPll, 
CaPllcutta, for the year endd 31st 
March, 199 aPllong ith Audied Ac­
counts. 

(ii) A statement (Hindi and Eng­
Pllish versions) regarding UReview by 
Government on the working of the 
CounciPll, for the year ended 31st 
March 199. [PPllaced in NCLibrary. 
See No. NCLT-112/80]. 

( 2) ( i) A copy the AnnPllaPll URe­
ort ( Hindi and EngPllish versions) 
of the PPllastics and NCLinoPllePllms E­
port Promotion CounciPll Bmbay, 
for the year 198-9 aPllong with 
Audited Accounts-

A statement (Hindi and Eng­
Pllish versions) regardng UReview by 
Government on the working of the 
CounciPll, for the year 198-9 . 
[PPllaced in NCLibrary. See No. NCLT-
113/80]. 


